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From

To,

Sub:-

Ref:-

Madam,

Shri Kaushik Kumar Sharma,

Jt.Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Smti. Bijay Lashmi Boruah,

Principal Judge,

Family Court, Dhubri.

Memo NO.HC.VII-7 5 I L99A

Copy to:

J

Yours faithfullY,

s&l

JT. REGISTRAR (VIGII.ANCE)

?.1l.LoLI_

Dated Guwahati, tne 3 November, 2021,

Station leave Permission.

Letter No. FC.XII-1/2019/826/E Dated 30.10'2021

With reference to the above, I am directed to inform you that your

prayerforpermissiontoleavetheHeadquarter,withtheofficialVehicle,atyourown
.ori, f.o. the evening of 03.11.2021 till the morning of 08'11'2021' has

beengranted.Further,theChiefJudicialMagistrate,Dhubriandinh|sabsencethein-
ctrargeCnletJudicialMagistrate,Dhubri,shallremaininchargeoftheFamilyCourt'
Dhubri during the period from the evening of 03'11'2021 to 07'11'202f in the

absenceofootntnePrincipalJudgeandthelearnedCounsellor,FamilyCourt,Dhubri.

f ( lto
A, dated

1. The Chief Judicial Magistrate, Dhubri'

ect Manager, Gauhati High Court'2
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